
Minutes of the meeting of the Commission held on 11/09/2007 
 
PPrreesseenntt::--  
  
A.  Shri Wajahat Habibullah, Chief Information Commissioner 
B.  Smt. Padma Balasubramanian, Information Commissioner 
C. Shri A. N. Tiwari, Information Commissioner 
D.  Prof. M. M. Ansari, Information Commissioner 
E.  Dr. O.P. Kejariwal, Information Commissioner 
 
F.  JS(S), Deputy Secretary (PP), Under Secretary (DCS) and 

Under Secretary (G Subramanian) assisted the commission. Dr. Ajit 
Pathak, Media Manager also participated. 
 

1. Modalities regarding organizing the Conference of Information 
Commissioners 

 
A) The Chief  Information Commissioner will be moderating all the four 

sessions. 
 

B) All the State Information Commissions who have given suggestions will be 
requested to indicate whether they would like to do a Power Point 
presentation in respect of their suggestions/ views on the concerned issues.  
Once that is received, it will then be possible to allocate the time duration in 
which they would be presenting their views. 

 
C) The Central Chief Information Commissioner has desired that on Section 4 

disclosure of the RTI Act, he will make a Power Point presentation. 
 

D) In respect of the Valedictory Session, Commission decided the modalities 
 
E) Secretary, DoPT will also be invited for the proposed Conference of 

Information Commissioners to be held on 17/10/07 at India International 
Centre.  It has also been decided that Secretary, DoPT would be requested to 
accompany the Information Commissioners when they call on Madam 
President. 

 
2. 11th Five Year Plan Proposals 

 
A) Feasibility report for the Project on implementation of RTI Act, 2005 for 

the 11th Five Year Plan was placed before the Commission and the 
Commission desired that final decision may be taken up on this matter 



in the weekly meeting scheduled for 18/9/07 and informal discussion 
in this regard may however be held even earlier than 18/9/07. 

 
3. Discussion on the representation submitted by Shri Amitava 

Chaudhary, Howarh 
 

A) The Commission discussed the representation submitted by Shri Amitava 
Chaudhary, Howrah in detail.  The Commission desired to recommend to 
the DoPT that they issue a clarification in respect of the post offices acting 
as a CAPIO about where the payment received by them as a fee under the 
RTI Act should be transferred with reference to the concerned Public 
Authorities from whom the information has been sought. 

 
B) The Commission has also directed that a comprehensive list of the 

Ministries to whom the post offices will be transferring the applications 
under the RTI Act, 2005 may be maintained.  The Commission also 
desired that these points should be a part of the recommendation to the 
Government.  

 
C) During discussions, the Commission discussed the issue of the cost for 

processing the second appeal in the Commission.  This matter will be 
taken up with DoPT. 

 
4. Progress in respect of shifting of CIC office to August Kranti 

Bhawan 
 

A) The Commission was informed about the shifting of the Commission to 
August Kranti Bhawan. 

 
B) Notification is proposed to be issued through DAVP in the newspapers 

indicating: 
 

(i) that the offices of CIC, IC(T), IC(PB) and IC(MA) have already 
been shifted to August Kranti Bhawan. 

(ii) The office of IC(OK) will continue to remain in Club Building, 
Old JNU Campus, New Delhi. 

(iii) The Secretariat and Registry will shift and be functional in 
August Kranti Bhawan w.e.f 24th September, 2007. 

(iv) The Dak Receipt and Issue Section will shift to August Kranti 
Bhawan and will start working there from 01.10.2007. 

 
  



  HHoowweevveerr,,  tthhee  CCoommmmiissssiioonn  ddiirreecctteedd  tthhaatt  ssoommee  ooff  tthhee  SSeeccttiioonnss  wwhhiicchh  aarree  
nnoott  ddyynnaammiiccaallllyy  iinnvvoollvveedd  wwiitthh  tthhee  ddaayy  ttoo  ddaayy  ffuunnccttiioonniinngg  ooff  tthhee  CCoommmmiissssiioonn  
mmaayy  bbee  rreettaaiinneedd  aatt  tthhee  CClluubb  BBuuiillddiinngg  iittsseellff..    SSppeecciiffiiccaallllyy,,  tthheeyy  hhaadd  iinnddiiccaatteedd  tthhaatt  
tthhee  DDaakk  aanndd  RReecceeiipptt  SSeeccttiioonn,,  SSttoorree  aanndd  tthhee  RReeccoorrdd  RRoooomm  mmaayy  bbee  rreettaaiinneedd  aatt  tthhee  
CClluubb  BBuuiillddiinngg..  
  

55..  FFiinnaanncciiaall  mmaatttteerrss  
  

ii))  IInn  vviieeww  ooff  tthhee  ddiiffffiiccuullttiieess  ffaacceedd  bbyy  tthhee  CCoommmmiissssiioonn  iinn  tteerrmmss  ooff  
tthhee  ffiinnaanncciiaall  pprrooppoossaallss,,    tthhee  CCoommmmiissssiioonn  ddeessiirreedd  tthhaatt  aa  pprrooppoossaall  
ffoorr  aann  FFAA  aassssiiggnneedd  ttoo  iitt  mmaayy  bbee  sseenntt  ttoo  MMiinniissttrryy  ooff  FFiinnaannccee  
tthhrroouugghh  DDooPPTT..    AA  pprrooppoossaall  ffoorr  hhiigghheerr  ddeelleeggaattiioonn  ooff  tthhee  ppoowweerr  
ttoo  tthhee  CCoommmmiissssiioonn  mmaayy  aallssoo  bbee  sseenntt  ssiimmuullttaanneeoouussllyy,,    aafftteerr  aa  
ssttuuddyy  ooff  tthhee  ppaatttteerrnn  ooff  tthhee  CCeennttrraall  VViiggiillaannccee  CCoommmmiissssiioonn  aanndd  
ootthheerr  ssiimmiillaarr  oorrggaanniizzaattiioonnss  iinn  rreessppeecctt  ooff  aarrrraannggeemmeenntt  ooff  tthheeiirr  
FFiinnaanncciiaall  AAddvviissoorr..      

iiii))  TThhee  CCoommmmiissssiioonn  ddiirreecctteedd  tthhaatt  aa  rreepprreesseennttaattiivvee  ooff  MM//ss  SSyybbeexx  
CCoommppuutteerrss  PPvvtt..  LLttdd..  mmaayy  bbee  ccaalllleedd  ffoorr  aappppeeaarriinngg  bbeeffoorree  tthhee  
ccoommmmiitttteeee  ooff  aaddmmiinniissttrraattiioonn  aanndd  ttaakkee  tthhee  aapppprroovvaall  aabboouutt  tthhee  
mmooddee  ooff  ppaayymmeennttss  ttoo  tthhee  oouuttssoouurrcceedd  eemmppllooyyeeeess  ooff  tthhee  
CCoommmmiissssiioonn..  

 


